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(a) No separate records are mllin-
. tained for Government and privately 
. owned telephones, However from the 
,entries in the Telephone Dirctory, 
undr Government head it is estimated 
that out of total 1.85,773 telephone 
connections about 48,000 are working 
for Government offices etc. 

The overall waiting list as on 1-2-80 
'was: 

OYT 

SPECIAL 

GENERAL 

Total 

5317 

2887 

55393 

63,597 

(b) The existing exchanges are be-
:ing expanded and new ones are being 
'·opend. 
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2774. SHRI TRIDIB KUMAR CHA-
UDHRI: Will the Minister of mRI-
GATION be pleasdd to state: 

(a) whether it is a fact that Gov;-
er.nment of West Bengal has sought the 
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views of the Farakka Barrage autho-
rities about the proposal to build a 
bridge over the river Bhagirathi 'frOm 
Raghunath Ganj side on the West 
to Jangipur ·side on the east in view 
()f the proximity of the proposed 
bridge site from the J angipur sub 
barrage of the Faiikka Barrage Pro-
j ect scheme; 

(b) \if' any technical team of e..'lgi.-
neers from the Farakka Barrage ad-
ministration visited the bridge side 
as proposed by the West Bengal Go-
vernment; and 

(c) what are the views expressed 
by this technical team .o,n the pro-
posal o'f the West Bengal Govern-
ment? 

THE MINISTER OF STATE IN 
THE MINISTRY OF IRRIGATION 
(SHRI Z. R. ANSARI): (a) to (c). 
The Government of West Bengal had 
approached the Farakka Barrage Pro-
ject authorities and the Government 
of India for construction of a bridge 
'over the river Bhagirath connecting 
Raghunathganj and Jangipur, but the 
State Government was informed that 
·.....;the Farakka Barrage Project cannot 
, .' bear the cost of construction of this 
i/o. bridge. The State Government was 
also advised that, if they SO desire 
they may build a bridge across the 
Bhagirathi at RaghUu'lath{:!anj.-Jangi-
pur out of their resources. 

Definition of Beggars 

2745. SHRI K. MALLANNA: Will 
the Minister of EDTJCA T!ON AND SO-
CIAL WELFARE be pleased to state: 

(a) whether it is a tact that Gov-
ernment had decided to collect in for.-
ptation regarding the nllmber of teg· 
gars in the country; and' 

(b) if so, the p.rocedure adopted by 
Government while r e~n n  the beg-
bars? 

THE MINISTER OF EDUCATION 
\ND SOCIAL WEL"'ARE (SHRI S. B. 

CHAVAN): (a) and (b). No Sir. In 
the Census the category of beggars is 
clubbed with other categories namely, 
vagrants or persons without indication 
of source of income and those with 
unspecified sources of subsistence who 
are not engaged in any economically 
productive work. 

Layin of Sewerage in Rani Bagh in 
Shakurbasti Complex 

2746. 'SHRI DAYA RAM SHAKYA: 
Will the Minister Of WORKS AND 
HOUSING be pleased to state: 

(a) when the laying of sewerage 
was started in Rani Bagh, Shakurbasti 
complex, Delhi; 

(b) whether the sewer line has been 
commissioned and is operating in ab-
out half of Rani Bagh, Shakurbasti 
since three and half years; 

(c) whether it is also a fact that 
sewer line was laid in the remaining 
areas of Rait"li Bagh also simultaneous-
ly about 5 1/2 years ago but the same 
hns not been. ('ommissioned so fal': 
if so, why; 

(d) whether isewer l.ne has not 
been laid in many streets of Multani 
Mohall a, Rani Bagh d~ te the as· 
surance given to this effect; and 

(e) if so. what steps are being ta,-
ken by the Municipal authorities to 
commission the sewerage line lying 
defunct all these years? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NA-
RAIN SINGH): (a) In March. 1975. 

(b) Sewer line has been commis-
sianed in most of the areas, by in&-
talling temporary pumps for pumping 
sewerage in open. ~t ,;,  water drains 
wherever such drains exist. 

(c) The internal sewers in the re-
gularised portions of Ra.."li Bagh were 
laid in the ,year 1975-76. In some areas 
where storm water drains do not 
eXist,the sewers could not be commis. 
s ned~ ........ 




